COURT

DISTRICT

‘ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF May 2026
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[MS. NEELOFER ABIDA PERVEENICENTRAL I301, Extension Block, Tis HazariRECOVERY ICS COMM-359/2023 [25.02.2023 ISC JINDAL VS BASHIARAV KAPOOR (9810006919 [25.05.2026 1155 [YES Contested |- |- IRECOVERY
IDISTRICT JUDGE (COMMERCIAL| ICourts, Delhi [RAM VEERODEVI JAIN && S.P. ANAND |& 9811179189
ICOURT)-01 IORS.
I301, Extension Block, Tis HazariRECOVERY ICT. CLAIM-26/2025 131.05.2025 IGITANJALI DHIR VSABDUR 8587848515 [29.05.2026 1363 YES (Contested === - [RECOVERY
(Courts, Delhi IABDUL HAMEED [RASHEED & K]
IGANGADHARA [9811506605
IN
1301, Extension Block, Tis HazariRECOVERY ICS COMM-148/2025 03.02.2025 IABDUL HAMEED VSABDUR 8587848515 [29.05.2026 480 [YES Contested |- |- IRECOVERY
ICourts, Delhi IGITANJALI DHIR RASHEED & Ki&
IGANGADHARA [90811506605
N
301, Extension Block, Tis HazariPetition U/sec-9 of Arbitration Act,OMP(I) COMM-901/2025 [25.09.2025 TATA CAPITAL VSPARUL BHOLA (9811452022 &]30.05.2026 247 [YES IContested - - [Petition
ICourts, Delhi 1996 [PARDEEP DALAL & A. P SHARMA (9899253678 [U/sec-9 of]
|Arbitration
lAct, 1996
SH. RAJESH KUMAR GOEL,CENTRAL 06 [cs (comm) ICS (COMM)/66/2025 16-01-2025 IM/S SUPER INDIA SHOEMEENA 0811047445 [02.05.2026 la71 INA ICONTESTED INA INA SUIT  FOR|
[DISTRICT JUDGE (COMMERCIAL MATERIAL PVT LTD VsCHAUDHARY [RECOVERY
ICOURT)-02 [RAM SARUP HARMA
1306 ICS (COMM) ICS (COMM)/1037/2024 19-09-2024 INEERAJ NATH SHARMAMEENAKSHI (0891878260 [13-05-2026 601 INA ICONTESTED INA INA [SUIT FOR|
s VIJAY KUMAR @NATH IRECOVERY
TJAY
06 ICS (COMM) ICS (COMM)/788/2025 l11-07-2025 [HARJEET KAUR BAGGAROBIN 10560905884 [26-05-2026 1319 INA ICONTESTED INA INA ISUIT FOR|
Vs MUNICIPALiBHARDWAJ [RECOVERY
ICORPORATION OF DELHI]
1306 ICS (COMM) ICS (COMM)/1224/2025 [20-11-2025 M/s R K GOEL ABHEYA KTRIVEDI (9871441764 [26-05-2026 187 INA ICONTESTED INA INA [SUIT FOR|
[KUMAR JAIN Vs [RECOVERY
[MUNICIPAL
ICORPORATION OF DELHI]
1306 [CS (COMM) ICS (COMM)/1352/2025 [20-12-2025 [RADHEY SHYAM VSSATYENDRA  [|9811161525 [26-05-2026 157 INA ICONTESTED INA INA [SUIT FOR|
[MUNICIPAL IKUMAR SINGH [RECOVERY
ICORPORATION OF DELHI]
MS. DEVENDER KUMAR SHARMA,CENTRAL 1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/ 1182/2022 [29.04.2022 IAMARJEET SINGH VS[PRAVEEN SURI9810928188 [14.05.2026 1476 [YES [DISMISSED S -
IDISTRICT JUDGE, COMMERCIAL| Courts, Delhi IMOHAN DASS TALREJA |AND MADHUR 9810955755
ICOURT-03 ISAPRA
1303, Extension Block, Tis HazariRECOVERY OF MONEY MP/COMM/44/2024 1.07.2024 [NDIAN INSTITUTE OHMANISH 10643734321 &19.05.2026 687 INO IALLOWED
ICourts, Delhi TECHNOLOGY KANPURPALIWAL AND[7550038500
S AIRPORT HANDLINGTARA NARULA
ISERVICES
(MS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCK THCPETITION u/s 20A (4)OMP MISC o1-12-2025 MACHINERY CLUB VSADITYA 8750011330 |06-05-2026 156 DAYS [NO PETITION|CONTESTED INA INA [PETITION
[DISTRICT JUDGE, COMMERCIAL IDELHI IARBITRATION ACT (COMM.)/2/2025 IGMR INFRASTRUCTURESHARMA U/S 20A (4) [U/S 20A (4)
ICOURT-04 [LTD IARBITRATION IARBITRATIO
IACT N ACT
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1304 EXTENSION ICS (COMM)/905/2025 l08-08-2025 IARUN KUMAR GOYAL Vs 10811260124 [08-05-2026 273 DAYS ICONTESTED
IDELHI [THE NEW INDIACHAWLA
IASSURANCE CO LTD
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/309/2025 19-03-2025 M S AARAV PACKAGINGIARUN MEHTA (9811019124 [13-05-2026 l420 DAYS [YES ICONTESTED INA INA IRECOVERY
IDELHI [PVT LTD THROUGH]
ISANJEEV SINGH|

IDIRECTOR Vs MANALI|
[PASAND AGRO FOODS

INDIA
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/828/2023 18-05-2023 REKHA DEVI PROP. ORA.K.TRIVEDI [98714-41764 [16-05-2026 1099 DAYS [YES ICONTESTED INA INA IRECOVERY
IDELHI M/S MATHUR]
ICONSTRUCTION CO. Vs
[MUNICIPAL
ICORPORATION OF DELHI]
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1/2024 [02-01-2024 [Rekha Devi Vs MunicipallA.K. TRIVEDI [98714-41764 [16-05-2026 1865 DAYS [YES ICONTESTED INA INA [RECOVERY
IDELHI (Corporation Of Delhi
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/862/2025 [29-07-2025 [MOHAN LAL RATUSARIA[S.K DAHIYA 109114-55431 [20-05-2026 295 DAYS [YES ICONTESTED [NA INA [RECOVERY
IDELHI Vs GURLEEN KAUR
5 MS. REKHA, DISTRICT JUDGE,CENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)-1067/2024 [26.09.2024 SUBHASH CHAND  VS/SH. ANIL9810134489 [18.04.2026 570 DAYS [YES ICONTESTED INA INA [RECOVERY
ICOMMERCIAL COURT-07 [DELHI [RAHUL KUMAR [KUMAR
[HAJELA
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)-516/2024 106.04.2024 [RAJNISH YADAV VS.MCD [SH. SATYAJIT|955521546 [25.04.2026 569 DAYS [YES ICONTESTED INA INA [RECOVERY
IDELHI IKUMAR
05 EXTENSION BLOCK THCMISC. APPLICATION MISC. DJ-911/2025 [06.12.2025 MUNCIPAL H. SANJAY|9810395171  [28.04.2026 143 DAYS [YES ICONTESTED INA INA MISC.
[DELHI ICORPORATION OF DELHISETHI IAPPLICATIO
VS. SAHIB| N
[ENTEREPRISES
6 [SH. RAM LAL MEENA, DJ COMM-CENTRAL k1o ICS (COMM)/976/2025 ICS (COMM)/976/2025 6.09.2025 M/S. WELCOMESH. ROBIN[9560905884, [30.05.2026 13 DAYS IYES IContested NA INA ISUIT FOR|
06 TIS HAZRI COURT CENTRAL| IASSOCIATES VS /BHARDWAJ, 205881576 [RECOVERY
[DELHI [MUNICIPAL [MS. VANDANA| F MONEY

ICORPORATION OF DELHIBHANOT

k1o ICS (COMM)/14/2025 ICS (COMM)/14/2025 7.01.2025 [AMIT KUMAR VS. VS & V[SH. ROHIT|8445310310 [30.05.2026 ISAME DAY [YES IContested INA INA [SUIT FOR|
[COMMUNICATION PVT[KUMAR [RECOVERY
[LTD. [MAHIYA F MONEY

k1o ICS (COMM)/795/2025 ICS (COMM)/795/2025 14.07.2025 ISH. RADHEY SHYAM VS/SH. ROBIN|9560905884, [30.05.2026 l4 DAYS [YES IContested INA INA [SUIT FOR|
IMUNICIPAL BHARDWAJ, [9205881576 IRECOVERY
"ORPORATION OF DELHIMS. VANDANA| F MONEY

[BHANOT
7 MS. REKHA, DISTRICT JUDGE,CENTRAL il

ICOMMERCIAL COURT-07
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SH. RAMESH KUMAR -II DISTRIC 1308 EXTENSION BLOCK TH [CS(COMM)-185/2024 [02-02-2024 Varun Paliwal VS NichiSAMRIDHI 18-05-2026 836 ICONTESTED

WUDGE, COMMERCIAL COURT IDELHI Manufacturing Pvt Ltd FDECREE

08 EXTENSION BLOCK THCRECOVERY [CS(COMM)-952/2025 [27-08-2025 IANIL SINGLA VS. SATISH|Deepanshu 26-05-2026 272 [YES ICONTESTED INIL INIL
[DELHI IMADHAV DASS DUSEJA [Mittal FDECREE
1308 EXTENSION BLOCK THCRECOVERY ICS(COMM)-2595/2021 0-07-2021 M/S KHATTARVIKAS SHARMA| 0-06-2026 1765 [YES ICONTESTED —NIL INIL
[DELHI [ENTERPRISES VS. ) M/S§ [DISMISSED
ISHREE MAHABIR|
INFRASTRCTURE
9 {SH. ANIL ANTIL, DISTRICT JUDGE,CENTRAL IRECOVERY ICS 'S K KHUNTETA ( HUF ) VSANKIT GUPTA [9717134040 [15-05-2026) 1804 ICONTESTED
(COMMERCIAL COURT-09 COMM)/372/2 M/S TANEJA TONERS (P)
021 [LTD AND ORS
IRECOVERY [R S TEXTILES Vs RELOADIVINEET HANS (9811268978 [30-05-2026 1646 ICONTESTED

ICS
COMM)/2376/ JEANS
2021

IRECOVERY ICS M/S SIRI IN FIN LEASERAKESH 10310707170  [12.05.2026 997 ICONTESTED
COMM)/646/2 [PVT. LTD. Vs HARISHKUMAR
1023 ICHANDRA AGRAWAL
IRECOVERY ICS Pair  Network  ServicesfSakshi Pande  [8390822993 [05-05-2026 1486 ICONTESTED
COMM)/1078/ [Private Limited V|
2024 Multifactor Limited|
[Liability Partnership
IRECOVERY ICS [LOVESH GUPTA VSSATYENDRA  [9811161525 [02-05-2026 114 ICONTESTED
COMM)/24/20 Municipal Corporation offKUMAR SINGH
26 Delhi
10 [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 [Civil ICS (COMM)/67/2025 16/01/25 M/s Ram Niwas Goel VsAvinash Kuman9871441764 [02/05/26 #MACRO? [Yes Contested l02/05/26 0
WUDGE, COMMERCIAL COURT Municipal Corporation of{Trivedi
Delhi
07 (Civil ICS (COMM)/1059/2024 24/09/24 Vikas Verma Vs Municipalsatyendra kumaro811161525 |07/05/26 #MACRO? Yes Contested 07/05/26 o
(Corporation of Delhi lsingh
07 (Civil ICS (COMM)/1072/2024 [28/09/24 'ARUNA VERMA  Vssatyendra kumarg811161525 [07/05/26 #MACRO? [Yes Contested 07/05/26 o
[MUNICIPAL ingh
ICORPORATION OF DELHI]
1307 (Civil ICS (COMM)/10/2025 lo4/01/25 ISPONTANEOUS [Varun Khera 1091126323  [12/05/26 #MACRO? [Yes Contested 12/05/26 |0

ICOMMUNICATION  PVT|
[LTD Vs VAISHNO|
ICOMMUNICATION  AND|
IANR

1307 [Civil ICS (COMM)/1140/2022 [26/04/22 [PUNJAB NATIONALShivam Tyagi  [9868112411 [16/05/26 #MACRO? [Yes IContested 16/05/26 |0
BANK Vs OMKARNATH]|
IAND ORS

1307 [Civil ICS (COMM)/842/2024 103/08/24 [KUMAR FOOD|Neeraj Grover (9810376869 [16/05/26 #MACRO? [Yes IContested 16/05/26 |0
[INDUSTRIES LTD Vs M/S|
[KARAN FOODS

1307 [Civil ICS (COMM)/584/2024 9/05/24 [Lokesh Kumar Vs SivanshfRakesh Patiyal [9811539888 [20/05/26 #MACRO? [Yes IContested 20/05/26 [0
[Gupta
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REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
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1307 IARB. A. (COMM.)/8/2026 [20/05/26 M/S BEAUTE! 818416099 [20/05/26 #MACRO? IContested
IADVERTISING MEDIA VSKALEEM
M/S VAISHALI
[PUBLICITY PRIVATE|
ILIMITED
1307 [Civil [Execution l05/03/24 [UJALA GOEL VSKAILASH 10873553518 [21/05/26 #MACRO? No IContested - o
(Comm.)/87/2024 IPATANJALL  AYURVEDICHAND GOEL
[LIMITED
07 (Civil ICS (COMM)/862/2023 127/05/23 M/S SHREE AMBIKAlitender Kuman9968237035 [30/05/26 #MACRO? Yes Contested 30/05/26 [0

IMPEX LTDTHROUGH|Gahlyan
IDIRECTOR/ AR Vs AJAY|
MITTALPROPRIETOR OF
MITTAL OVERSEAS

1307 (Civil ICS (COMM)/1165/2025 l07/11/25 Sailender Singh Prop M/ssatyendra kumang811161525 [30/05/26 #MACRO? [Yes Contested 30/05/26 [0
Sailender Singh Const. Vssingh
Municipal Corporation off
Delhi

1307 Civil ICS (COMM)/1166/2025 l07/11/25 Sailender Singh Prop offsatyendra kumang811161525 [30/05/26 #MACRO? [Yes Contested 30/05/26 [0
M/s Sailender Singh Const/singh
Vs Municipal Corporation|

f Delhi
11 [SH. MUKESH KUMAR, DISTRICTCENTRAL ICOURT ROOM 309 ICS (COMM) ICS (COMM)/514/2025 109-05-2025 [Anil Kumar Gupta VsSatyendra 0811161525 [30.05.2026 1386 IContested/Decreed
JUDGE, COMMERCIAL COURT Municipal Corporation offKumar Singh
Delhi
ICOURT ROOM 309 ICS (COMM) ICS (COMM)/1162/2025 7-11-2025 [YOGESH MALIK PROP. OFYeshpal Singh 9717175409  [29.05.2026 203 Contested/Decreed
M/S MALIK]
[BOOKSELLERS AND|

ISTATIONERS Vs YOGESH]|
SETHI PROP OF M/§

ICOURT ROOM 309 ICS (COMM) MP (COMM.)/33/2026 15-04-2026 IM/s ALKA FABRICS PVTAakash Naval (9999424323 [30.05.2026 l45 Contested/Dismissed
[LTD AND ORS Vs M/
INTEC CAPITAL LIMITED

12  |[SH. LAL SINGH, DISTRICT JUDGE,CENTRAL o1 ICS (COMM) 351/2026 [20-03-2026 THE SUPREME]| 06-05-2026 ICOMPROMISE
[COMMERCIAL COURT INDUSTRIES LIMITED V:

SUPREME PLASTIC|
INDUSTRIES

ko1 ICS (COMM)/144/2026 2-02-2026 ISBI Vs Shivam Gahlot 13-05-2026 IEX-PARTE

ko1 ICS (COMM)/792/2025 l11-07-2025 [BANK OF BARODA Vs 14-05-2026 [DECREE
ISRISHTT AGGARWAL

o1 ICS (COMM)/120/2026 [28-01-2026 M/s Sukh Steels Pvt. Ltd,| [15-05-2026 [EX-PARTE

Vs M/s Sahil Enterprises

ko1 ICS (COMM)/738/2024 106-07-2024 [RATTAN LAL THROUGH| 26-05-2026 [DECREE
[TS FIRM M/S MAYUR
[ENTERPRISES V:
INISCHAY CHATWAL
THROUGH ITS FIRM M/S|
ko1 ICS (COMM)/148/2026 l02-02-2026 [LOVESH GUPTA Vs MCD 26-05-2026 [DECREE

o1 ICS (COMM)/405/2026 6-04-2026 IAPEIROGON 29-05-2026 ICOMPROMISE
TECHNOLOGIES
[PRIVATE LIMITED Vs
JOHN DOE




COURT

DISTRICT

COURT ROOM

o1

CASE TYPE

ICS (COMM)/213/2026

CASE NO.

DATE OFPETITIONER NAME VSADVOC,
REGISTRA'
N

19-02-2026

RESPONDENT NAME

OGESH AGGARWAL Vs
MCD

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

I30-05-2026

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

XECUTIO OF DAYSSECTION

E  OFNUMBER ACT

()23

DECREE  EXECUTI

ON OF

13

WUDGE, COMMERCIAL COURT

SH. RAKESH PANDIT, DISTRICTICENTRAL

ko2

ICIVIL CASE

ICS (COMM)/1444/2023

IM/S  CAPRISO
I[FINANCE LTD|
[Vs RICHA JHA

31-10-2023

[04-05-2026

IContested

IDECREE

917

ICIVIL. CASE

[OMP (COMM.)/94/2024

M/S SHIT
BROTHER Vs
IRAJYA SABHA|
SECRETARIAT

[19-10-2024

15-05-2026

[Contested

IALLOWED

573

o2

ICIVIL CASE

ICS (COMM)/193/2024

[BABU LAL Vs
M/S  GAURI
INFOTECH
PVT. LTD.

l03-02-2024

5-05-2026

[Contested

IDECREE

822

ko2

ICIVIL CASE

ICS (COMM)/929/2024

IMUNICIPAL
ICORPORATION
IOF DELHI Vs|
IMAVENS

ORTH

29-08-2024

[12-05-2026

[Contested

IDECREE

ko2

ICIVIL. CASE

[OMP (COMM.)/10/2025

M/S
ISUPERFLOW

[ENGINEERING
ICORPORATION
Vs M/S GOYAL|

21-03-2025

[08-05-2026

[Contested

IDISMISSED

k13

lio2

ICIVIL CASE

ICS (COMM)/62/2025

M/S RAM
INIWAS ~ GOEL
s MUNICIPAL]
ICORPORATION
OF DELHI

l15-01-2025

7-05-2026

[Contested

IDISMISSED

477

ICIVIL CASE

ICS (COMM)/718/2025

INARESH
[KUMAR Vs
ISIDDH  NATH]
IMEHTA

l01-07-2025

[20-05-2026

[Contested

IDECREE

323

ko2

ICIVIL CASE

ICS (COMM)/1275/2025

|Sh Rajender|
[Kumar Gupta Vs|
Municipal
ICorporation  of]
IDelhi

102-12-2025

[06-05-2026

[Contested

IDECREE

155

1

WUDGE (COMMERCIAL COURT)

SH. ASHUTOSH KUMAR, DISTRICTWEST

[cs

[Civ DJ/357/2020

3-09-2020

IGURVINDER
IBAKSHI Vs GIAN CHAND|
[RALHAN

SINGH[Sahil

IKhurana(P),

9999090401

02-05-2026

12067

ICONTESTED

nil

inil

[cs

ICS (COMM)/276/2022

16-04-2022

IAJAY BHASIN-- Vs M/
MAXX VALU
[MARKETING LLP AND|
IORS

S|Naman Garg(P),
H

0818489589

07-05-2026

1482

IDECREE

nil

nil

lcs

ICS (COMM)/777/2025

16-09-2025

{APIS INDIA LTD Vs SURAJ|
SINGH PROPRIETOR OF
INIRMALA ENTERPRISES

Mukund
[Yadav(P),

8285202359

19-05-2026

245

IDECREE

il

nil

ICS (COMM)/639/2023

[28-08-2023

M/S PG POLYCHEM PVT]
LTD Vs M/S SWAMI|
[NTERIOR LLP AND ORS

9873921590

[22-05-2026

998

IDECREE

mil

il

15

MS. PREETI AGARWAL GUPTA,
[DISTRICT JUDGE (COMMERCIAL|
[COURT)-02

WEST

[CS (Comm)

ICS (COMM)/822/2023

[01-11-2023

BAJRANG IMPEX PVT]

[Rajesh Kumar

ILTD Vs PARMOD BAJAJ  [Singla

[20-05-2026

926 Days

es

ICONTESTED

INIL

[NIL

ICS (Comm)

ICS (COMM)/1041/2025

[20-12-2025

[RELAXO
ILIMITED Vs PARVEEN|
[YADAV

FOOTWEARSManoj Kumar

15-05-2026

145 Days

es

ICONTESTED

INIL

INIL




COURT DISTRICT

COURT ROOM

CASE TYPE

|[OMP
[Misc (Comm)

CASE NO.

(COMM.)/2/2026

OMP MISC,|

DATE
REGISTRA'
N

[22-04-2026

RESPONDENT NAME

singh

OFPETITIONER NAME VSADVOC,

(Gurbaksh singh Vs AmarjitfMehak Kalra

ADVOCATE DATE
MOBILE DECISION
NUMBER

08-05-2026

OFDAYS FOR DISPOSALWHETHER

16 Days

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

ICONTESTED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON OF

16

SH. RAGHUBIR SINGH, DISTRICT|WEST
WUDGE (COMMERCIAL COURT)-03

ICS (COMM)/95/2024

31-01-2024

ICS (COMM)/95/2024

21-05-2026

IDECREE

ICS (COMM)/125/2024

o8-02-2024

M/s Marwah Printers Vs
M /s Narang Card Gallery

[16-05-2026

[DISMISSED
MERITS

ON|

(CS (COMM)/182/2024

[20-02-2024

[Parveen Kumar Garg Vs
M/s Credent Infra Tech|
Solutions Pvt Ltd

26-05-2026

[DISMISSED
IMERITS

ON|

ICS (COMM)/264/2025

l02-04-2025

CENTRAL BANK  OF
INDIA Vs ANIL SHARMA|
IPROPRIETER OF
SHARMA COMPUTER]
INETWORK

26-05-2026

IDECREE

17

SH. SANJEEV AGGARWAL,WEST
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

ICS (COMM)

ICS (COMM)/555/2025

04/07/25

lPalm Infracon Pvt Ltd Vi
Reliance Industries Ltd

SEEMA
IKHATRI

99999903919 |04/05/26

304

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/629/2025

[p8/07/25

ILAKHMANI

[KANIKA ANAND Vs AMITISUDHEER

IANAND

105603222277 [04/05/26

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/654/2022

8/08/22

[PICTURE TIME DIGIPLEX]|
[PVT LTD

ABX EXPORTS Vs M/SSANJEEV K|

IARORA

10871090836 |05/05/26

1366

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/880/2024

09/10/24

ISARAOGI SUPER SALES|
[PVT. LTD. Vs BASANT|
IKUMAR KHEDIA

(VARUN BEDI

8285672608 [07/05/26

575

INA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/399/2024

6/05/24

M/s WORLDFA EXPORT:!
IPVT LTD Vs SATVINDE!
IKAUR

AMEER
EWAN

10810134864 |08/05/26

732

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/443/2025

[23/05/25

IGK Rangwala and Co Pvi
ILtd Vs Gayatri Marketing

ISUDHAKAR
[TIWART

8802200600 [11/05/26

353

[NA

IDECREE

INil

INil

[cs (comm)

ICS (COMM)/108/2025

10/02/25

ICANARA BANK Vs
IANOOP SINGH

ISUMIT
[VIRMANI

0873245548 [12/05/26

l456

INA

IDECREE

ICS (COMM)

ICS (COMM)/187/2025

07/03/25

YD ASSOCIATES Vs BLD
IAGENCY

IMUKUL RAWAL

10899000289 [18/05/26

437

[NA

IDECREE

ICS (COMM)

ICS (COMM)/225/2023

03/03/23

[TRADERS Vs SH. ANIK]|
WALIA

M/S RAJBIR TIMBERBAMMI

10891911118  [19/05/26

1173

[NA

ICS (COMM)

ICS (COMM)/172/2025

3/03/25

M/S SHRI IS]
[MOTORS Vs  SHRE
SWAKASH FOOD AGRO|
IPVT LTD

ATYAN ARAYA

10810178109 [21/05/26

ka4

[NA




COURT DISTRICT

SH. RAJ KUMAR TRIPATHI,
[DISTRICT JUDGE (COMMERCIAL|
[COURT)

COURT ROOM

CASE TYPE

ICS (COMM)/159/2021

CASE NO.

ICS (COMM)/159/2021

DATE
REGISTRA'
N

[27-02-2021

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

M/S HANUMANT SPOOLS|
ICOMPANY Vs VALOUR]
WIRES

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

08-05-2026

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

[DISMISSED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON

OF

ICS (COMM)/422/2022

ICS (COMM)/422/2022

[01-06-2022

IKANSHI RAM PAWAN|
[KUMAR MARKETING;
[PVT. LTD. Vs CHANDER|
SHEKHAR KUMAR

[16-05-2026

IDECREE

ICS (COMM)/598/2022

ICS (COMM)/598/2022

5-07-2022

IKAPCO MARKETING PVT,
ILTD. Vs CHANDER]
SHEKHAR KUMAR

[16-05-2026

IDECREE

ICS (COMM)/920/2022

ICS (COMM)/920/2022

[24-11-2022

[BHUSHAN BAKSH]I|
THROUGH SPA SANDEEP|
SHARMA Vs NITIN|
[YADAV

22-05-2026

IDECREE

ICS (COMM)/436/2024

ICS (COMM)/436/2024

[17-05-2024

[Rajinder Kumar Arora And)
[Anr Vs Pawan Kumar

I20-05-2026

IDECREE

ICS (COMM)/269/2025

ICS (COMM)/269/2025

03-04-2025

MUNNY GOEL Vi
[PRASHANT MEHTA

[12-05-2026

IDECREE

ICS (COMM)/460/2025

ICS (COMM)/460/2025

l29-05-2025

[PUNJAB AND SIND BANK|
Vs MONIKA SHARMA
IAND ANR

12-05-2026

IDECREE

9

SH. PRASHANT KUMAR, DISTRICT|WEST
WUDGE (COMMERCIAL COURT)

20

SH. PULASTYA PARAMCHALA,NEW DELHI
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01

in

IARBTN

1162/2018

14/05/18

IBRUNDAVANA HIGH|
ISCHOOL Vs EDU SMART]|
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
10311023289

04704726

2882

INO

IALLOWED

INil

INil

lU/S 34

IARBTN

1163/2018

14/05/18

IBRUNDAVANA HIGH|
SCHOOL Vs EDU SMART|
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
(0311023289

04/04/26

2882

NO

IALLOWED

INil

INil

[U/S 34

IARBTN

1164/2018

14/05/18

SAI VIDYA KENDRA v
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

10811023289,
10311023289

(04/04/26

2882

NO

IALLOWED

INil

INil

[U/S 34

IARBTN

1165/2018

4/05/18

SAI VIDYA KENDRA v,
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

811023289,
10311023289

04704726

2882

INO

IALLOWED

INil

INil

U/S 34

IARBTN

1166/2018

14/05/18

ST. MARKS
SCHOOL  v.
ISOLUTIONS

PUBLIC]
EDUCOMP|

T.S. SHANTHI

0811023289,
10311023289

04/04/26

2882

[NO

IALLOWED

INil

INil

IU/S 34

IARBTN

13902/2018

0/08/18

ISMART SERVICES

[RAGHBIR SINGH Vs. EDUKRISHNA

IDATTA
IMULTANI
IANDZEESHAN
IDIWAN

999-999-7189

04/04/26

2794

[NO

IALLOWED

INil

INil

IU/S 34

IARBTN

5599/2018

5/10/18

IC. R. BHARATIYA VIDYA|
[MANDIR
SECONDARYSCHOOL v,
[EDU SMART SERVICES
IPVT. LTD.

IVISHAL MANN

9899934315

04/04/26

2738

INO

[DISMISSED

INil

INil

IU/S 34




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON

04/04/26 2718 [DISMISSED /S34

[OMP (COMM.) 15/2018 l25/10/18 [OXFORD PUBLICGARUDATTA N.9899166560
[ENGLISH HIGH SCHOOLJANKOLEKAR
[Vs. EDUSMARTSERVICES|

PVT LTD(OBJ-34)

[OMP (COMM.) 08/2019 l08/01/19 [BRUNDAVANA HIGH|T.S SHANTHI [9811023289 [04/04/26 2643 INO IALLOWED INIL INIL [U/S 34
ISCHOOL v. EDU SMART|
ISERVICESPVT. LTD. AND|
IANR.

[OMP (COMM.) 09/2019 11/01/19 ITTLE ANGELS HIGHAmandeep Singh/9711570956 [04/04/26 2640 INO IALLOWED INIL INIL [U/S 34
ISCHOOL Vs. M/S
[EDUSMARTSERVICE
[PRIVATE LIMITED

IOMP (COMM.) 25/2019 l02/02/19 THE ALISONS SCHOOLDJV.N. JHA & B.K{8586903263 [04/04/26 2618 INO IALLOWED INIL INIL [U/S 34
[Vs. EDUCOMPSINGH
ISOLUTIONS LTD

IOMP (COMM.) 06/2021 l09/10/21 ICOMMANDING OFFICER/NEELAMPREET[9650080047 [08/04/26 1642 INO IALLOWED INIL INIL [U/S 34
NS INDIA v|KAUR
ISARVESHSECURITY
ISERVICES PVT. LTD.

[OMP (COMM.) 139/2020 130/03/20 ISUNGLOW CAPITAIGAURAV 011-41062121 [11/04/26 2203 INO [REJECTED INIL INIL [U/S 34
ISERVICES LTD. v. SHANTIKUMAR SINGH
[LALBOTHRA (HUF)

MP (COMM.) 87/2020 2/11/20 M/S BRAHMAPUTRADeepak 10717207676 [16/04/26 1991 INO REJECTED INIL INIL [U/S 34
[NFRASTRUCTURE LTD.Chaudhary
M/SPUSHPA  SALESAssociates

[PVT. LTD.
MP (COMM.) 204/2025 [22/12/25 INATIONAL RURAUAmritananda 10971846684 [16/04/26 115 INO IALLOWD INIL INIL [U/S 34
INFRASTRUCTURE IChakravorty,

IDEVELOPMENTAGENCY [Mihir Samson,)
. DECCAN CONSULTING{Shreya Munoth,|
[ENGINEERS P aishnavi

[OMP (COMM.) 120/2023 l05/09/23 [UNION OF INDIA v. M/SRamKawar 10810634209 [18/04/26 956 INO [PARTLY ALLOWED [NIL INIL [U/S 34
IANAND AND COMPANY

[OMP (COMM.) 88/2021 13/09/21 M/S KCAK & Kl9953689591 [22/04/26 1682 INO IALLOWD INIL INIL [U/S 34
INFRASTRUCTURE ANDIASSOCIATESS
IANR Vs. HDBVATSAL

[FINANCIALSERCIVES IKUMAR

ILTD
[OMP (COMM.) 206/2024 3/10/24 MKU LTD. v. MINISTRY|GEETA 10910006702 [27/04/26 571 INO IALLOWD INIL INIL [U/S 34
OF HOME  AFFAIRS;SHARMA
[UNION OFINDIA.

IOMP (COMM.) 10/2024 16/01/24 ISOHAN LAL COMMODITYVENKITA 19899057063 [27/04/26 832 INO [DISMISSED INIL INIL [U/S 34
MANAGEMENT PVT/SUBRAMONIA
[LTD.AND ORS. v. ASHOKM T.R.

[KUMAR MITTAL

[OMP (COMM.) 09/2023 19/01/23 [RAJMANGAL YADAV vJOM PRAKASH (8076028046 [29/04/26 1196 INO IALLOWD INIL INIL [U/S 34
[UNION OF INDIA|
THROUGHEXECUTIVE
[ENGINEER

[cs (coMM.) 580/2021 lo8/12/21 SCHENKER INDIA PVIAADHYA [40728999  [01/04/26 1575 YES IDECREED INIL, INTL, [RECOVERY
LTD v. WHILEFIELDSLEGAL
(OVERSEASLTD

ICS (COMM.) 433/2024 16/05/24 [RAJ KUMAR JINDAL Vs/SAURABH 19953858787 [23/04/26 707 [YES [DECREED INIL INIL IRECOVERY
M/S SHAPOORJIBINDAL
[PALLONJI ANDCO. PVT,
[LTD. AND ORS.




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS (COMM.) l435/2021 l21/10/21 'ALVOLINE ~ CUMMINS|VARUN 10810476767, [28/04/26 11650 [DECREED
IPVT LTD v. SH. NARESH|GUPTA/SIMRA [8826261410
[KUMARPROPRIETOR M/SIN
ISASLASAR OILAGENCY [WASON/SHUB
HAM
ICS (COMM.) 18/2021 13/01/21 [REALISTIC REALTORSBharat Gupta /|011-45640851|30/04/26 1933 [YES [DECREED INIL INIL IRECOVERY
PVT. LTD. Vs. GMVarun Tyagi
[ENTERPRISES
21 SH. SANJAY KHANAGWALNEW DELHI 25 [OMP — COMM 200 / 2024 18.09.2024 [DELHI DEVELOPMENTMS. PROMILAR811106945 [06.04.2026 566 INA ICONTESTED INA INA [U/S 34|
[DISTRICT JUDGE (COMMERCIAL IAUTHORITY VS. IKAPOOR IARBITRATIO
ICOURT) ISTALLION SECURITY N &
ICONCILIATI
JON ACT 1996
[OMP — COMM 133 / 2023 [21.03.2026 [DELHI STATESH. AKASH[9697980007 [08.04.2026 a7 INA ICONTESTED INA INA [U/S 34|
INDUSTRIAL ANDIVERMA IARBITRATIO
[INFRASTRUCTURE N &
[DEVELOPMENT LTD. VS| ICONCILIATI
MESSRS R K JAIN AND N ACT 1996
[OMP — COMM 04 / 2025 108.07.2025 [PANKAJ TYAGI VS. SBISH.ARPIT JAIN|9811595800 [09.04.2026 276 INA ICONTESTED INA INA [U/S 34
ICARDS AND PAYMENT] IARBITRATIO
ISERVICES LTD. N &
ICONCILIATI
ION ACT 1996
[OMP — MISC. COMM 13 / 2026 130.03.2026 VKC  NUTS PRIVAT?H. BINDRA[9818202368 [18.04.2026 20 INA ICONTESTED INA INA [U/S 29-Al
[LIMITED VS. SHRI A SRANA IARBITRATIO
[ENTERPRISES N &
ICONCILIATI
ION ACT 1996
ICS (COMM.) 1798 / 2024 [24.09.2024 [AIS GLASS SOLUTIONSSH. RAJDEEP/9811024784 [18.04.2026 572 INA ICONTESTED INA INA [SUIT FOR|
[LTD. VS. SUN CONTROLJRAO [RECOVERY
ISYSTEMS
ICS (COMM.) 55 / 2023 [20.01.2023 ANAND MEDIPRODUCTSH. SUKRIT R[9560074359 [30.04.2026 1197 INA ICONTESTED INA INA ISUIT FOR|
IPVT.  LTD. VS. |[KAPOOR IRECOVERY
IDELHIVERY LTD.
ICS (COMM.) 1779 / 2024 [20.09.2024 [DEUTSCHE BANK AG VS. |SH. 10971357074 [30.04.2026 588 INA ICONTESTED INA INA ISUIT FOR|
[MR. CHINTAN NAITHANI [GURVINDER IRECOVERY
ISURT
22 MS. DEEPALI SHARMA, DISTRICTNEW DELHI 20 ISUIT FOR RECOVERY ICS (COMM.)/391/2024 2/05/24 IMS FAITH MERCANTILESh. Rahul INOT 01/04/26 699 [YES IDISMISSED [NIL [NIL ISUIT FOR|
JUDGE (COMMERCIAL COURT)-03 [PVT LTD vy IAVAILABLE [RECOVERY
VISHWAKARMA SCALES|
[PRIVATE LIMITED
[OBJECTION U/s 34 OFOMP (COMM.)/65/2023 1/05/23 [UNION OF INDIA VSSh. Deepak Jain [8076013486 [07/04/26 1072 INO [DISMISSED INIL INIL IOBJECTION
IARBITRATION & CONCILIATION| SAKSHI ~ ENGINEERING [U/S 34 OF
IACT WORKS IARBITRATIO
N &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/720/2022 I23/08/22 [RANI CHARNALIA  VSSh. Irfan Ahmad [8375987225 [18/04/26 1334 [YES [DECREED INIL INIL ISUIT FOR|
ICIFCO LIMITED [RECOVERY
ISECTION 9 OR ARBITRATION &OMP Dp7/11/25 INANDI MEDICOS  VS[Sh. Rajiv Bajaj [9810806329 [23/04/26 167 INO IDISMISSED INIL. INTL SECTION ¢
ICONCILIATION ACT (COMM.)/250/2025 IDELHI ~METRO RAIL IOR
ICORPORATION IARBITRATIO
IN &
ICONCILIATT
[OBJECTION  U/S 34 _ OFOMP (COMM.)/181/2025 i7/11/25 SARASWATI DOT COM]Sh. Shahil Rao [NOT [27/04/26 61 INO [ALLOWED/SET INIL INIL BJECTION
JARBITRATION & CONCILIATION| [PVT LTD AND ORS V§ IAVAILABLE IASIDE [U/S 34 OF
IACT IALANKIT LIMITED IARBITRATIO
N &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/252/2022 2/03/22 ISATYA PRAAKSH[Ms. SnehaNOT 130/04/26 1520 [YES [DECREED INIL INIL ISUIT FOR|
BARANWAL VS ASWATH]|Shreya IAVAILABLE [RECOVERY
[INNOVATION PVT. LTD.




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON

23 SH. N. H KUMAR MALHOTRA,| 12, New Court Block-I [Civil Suit ICS (COMM)/26/2025 16-01-2025 IM/s Tirth Agro Technology 0810132015 [02-05-2026 4 [DECREED /s 134 & 135
[DISTRICT JUDGE(COMMERCIAL| Private Limited Vs M/ f TM Act &
[COURT) Saifi Agricultural [Sec 51 & 55|

[[mpliments ICopyright Act
12, New Court Block-I [Civil Suit ICS (COMM)/496/2024 [28-10-2024 [Ripples  Engineering h. SADAAT|9899655033 [07-05-2026 556 [Yes [DECREED INA INA [Suit for
Ltd Vs M/s OrientalSALIM [Recovery

[Insurance Co Ltd

12, New Court Block-I ICivil Suit ICS (COMM)/10/2024 l05-01-2024 Sarfaraz Vs M/s ForestjSh. ROHIT|9312248785 [16-05-2026 862 Yes IDISMISSED INA INA [Suit for|
[Friendly Camps Pvt Ltd IGOEL [Recovery

12, New Court Block-I ICivil Suit ICS (COMM)/442/2024 18-09-2024 M/S FOREST FRIENDLY[Sh. 10818076566 [16-05-2026 605 [Yes [DECREED INA INA [Suit for|
CAMPS PVT LTD VsPadmanabhan [Recovery
ISARFARAZ

12, New Court Block-I ICivil Suit ICS (COMM)/553/2022 [21-09-2022 IALGORT [Sh. NIKHIL Ki9810966815 [19-05-2026 1336 [Yes [DISMISSED INA INA [Suit for|
TECHNOSOLUTIONS PVIDOGRA [Recovery
[LTD Vs SKY|
ICONSTRUCTION
ICOMPANY

12, New Court Block-I [Civil Suit ICS (COMM)/260/2023 l02-05-2023 ISKY CONSTRUCTIONMSs REAQ910053405 [19-05-2026 1113 [Yes [DISMISSED INA INA [Suit for|
[COMPANY Vs ALGORTBHALLA [Recovery
TECHNOSOLUTIONS PVT|
[LTD

12, New Court Block-I [Civil Suit ICS (COMM)/673/2022 1-12-2022 IFFCO MC CROP SCIENCESh. SHUBHAM[9407223688 [25-05-2026 1271 [Yes IDECREED INA INA [Suit for|
[PRIVATE LIMITED  VsSAIGAL [Recovery
IARUP KUMAR MOHANTA

24 |MS. ANURADHA SHUKLASOUTH 16, New Court Block-I ICommercial ICS (COMM) 348/2023 6-06-2023 ICENTRAL BANK OHHARDIK BEDI (99999682727 [15-05-2026 1074 - ICONTESTED/DECR |- - -
[BHARDWAJ, DISTRICT| INDIA VS M/S BRIOS IEE
JUDGE(COMMERCIAL COURT) ENTURE PRIVATE LTD|
& ORS

16, New Court Block-1 ICommercial ICS (COMM) 180/2023 [24-03-2023 M/S AARK[PASS &0991119392  [20-05-2026 1153 o ICONTESTED/DECR |- S -
IPHARMACEUTICAL  VSASSOCIATES IEE

M/S FOCUS IMAGING &
[RESEARCH CENTRE PVT]

ILTD
16, New Court Block-T [Commercial [OMP (COMM) 10/2024 4-03-2024 ICLOUDATIX BIZ INDIAVIVEK SINGH (9811600550 [16-05-2026 803 - ICONTESTED/ALLO |- F F
VS ROHINI HELIPORT| WED
[LTD
6, New Court Block-T ICommercial ICS (COMM) 568/2024 [21-12-2024 IKISHORE GARMENTSNEERAJ GUPTA|9811267045  [23-05-2026 518 - ICONTESTED/DECR |- - F
[PVT LTD VS SELFX INDIA| [EE
[PVT LTD
16, New Court Block-I ICommercial ICS (COMM) 671/2023 [22-12-2023 ICANARA BANK VS JAY[SANJEEV 0711142200 [30-05-2026 890 F ICONTESTED/DECR |- F F
[BISHNU SHARMA ICHOPRA IEE
25 |SH. SANDEEP YADAV SOUTH 17, New Court Block-I [Commercial ICS (COMM)/116/2021 16-03-2021 [UNION BANK OF INDIARaman kr. Singh(9313664256 [13-05-2026 1884 es ICONTESTED - S suit for
s M/S TRIVENI RENT] [recovery
ICAR AND ORS.
17, New Court Block-I ICommercial ICS (COMM)/314/2023 [24-05-2023 [LOTUS HERBALS PKaran Grover  [9953021511 [20-05-2026 1092 es ICONTESTED o S uit fo
[LIMITED Vs TATA AIG recovery

IGENERAL  INSURANCE
[CO. LTD.




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED / OR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
15-04-2025 [PRAGYA OHRI Vs GOPALMOHIT SINGH (8745820618 [25-05-2026 l405 ICONTESTED suit for|
DI HATTI JEWELLERS [recovery

17, New Court Block-I [Commercial ICS (COMM)/183/2025

26 |SH. SUDESH KUMAR, DISTRICTSOUTH 29, New Court Block-IT [Commercial ICS (COMM.) 429/2022 [23.07.2022 M/S H. N. H. ESCORT%RA SYED873004623 [29.05.2026 1406 [Yes Contested F F ISUIT FOR|
JUDGE(COMMERCIAL COURT) IGARMENTS VS M/SFIROZ [RECOVERY
[HALF SHADOW FILMS

27 SH. LOKESH KUMAR SHARMA,SOUTH
[DISTRICT JUDGE(COMMERCIAL|

ICOURT)
28 |MS RAVINDER BEDI, DISTRICTSOUTH-EAST 18 BLOCK 1 IOMP(I)(COMM) 111/2025 28.11.2025 [LUXOR 'WRITING|Shri Venkatesh (8130634740 [02-05-2026 155 INIL |[APPLICATION = =
JUDGE(COMMERCIAL COURT) INSTRUMENTS PVT LTD| IALLOWED
VS TEXPLAS INDIA PVT|
ILTD
IOMP(COMM.) l4/2021 16-01-2026 IMS SAMGUL GRAPHICSSh. Harsh Gupta [7838442301 [7-05-2026 1937 INIL IDISMISSED - -
IAND PRINTERS VS INTEC]|
ICAPITAL LTD
IOMP(COMM. 73/2023 27-07-2023 IANT TRAVELS PVT LTDiSh. Sachinjg990599330 [15-05-2026 1023 INIL IDISMISSED - -

[VS INDUSIND BANK LTD [Kharb

IOMP(COMM. 74/2023 27-07-2023 IANT TRAVELS PVT LTD|Sh. Sachin/9990599331 [15-05-2023 1023 INIL IDISMISSED - -
THROUGH ITS[Kharb
[DIRECTOR VS INDUSIND
[BANK LTD

IOMP(I)(COMM) 13/2026 06-01-2026 OFB  TECH PRIVATESh. Sagarj9810980834 [18-05-2026 132 INIL IDISMISSED - -
ILIMITED VS PRASHANT|Aggarwal
IGARG

ICS(COMM) 850/2022 29-08-2022 [TRIMASTER PVT LTD VS[Sh. R. K. Goel (9312279182 [19-05-2026 1359 INIL DECREED - -

IMOTI LAL UGAMRAJ|
[PROP OF MS SANTHA|
IELECTRICALS




COURT DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOC,
REGISTRA'
N

ADVOCATE
MOBILE
NUMBER

RESPONDENT NAME

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

E  OFNUMBER ACT
XECUTIO OF DAYSSECTION
()23

DECREE  EXECUTI

ON OF

IOMP (COMM.) 130/2019 [25-11-2019 WEB OVERSEAS LIMITED|Sh. AnmolN/A 25-05-2026 2373 DISMISSED
Vs UNIVERSAL{Chawla
INDUSTRIAL PLANTS
20 SH. LALIT KUMAR ISOUTH-EAST 4 ICS (COMM)/2959/2024 05.08.2024 IM/s I Pack IndiaNAVNEET SHARMA IN/A 05.05.2026  [638 [YES DECREED - - -
LD. DJ COMM-02, DJ-COMM-2, [Private  Limited|
SAKET COURTS, NEW DELHI. s M/s|
[Haldiram
Marketing
[Private Limited
ICS (COMM)/874/2022 130.08.2022 IM/S. VELOCITYNUR UL ISLAM IN/A 07.05.2026  [1346 [YES IDISMISSED |- - -
PTICS
[PVT.LTDTHRO
|[UGH ITS AR Vs|
WIN PHARMA|
ICOM AND ORS
ICS (COMM)/581/2022 06.06.2022 IOM JATIN SAPRA IN/A 12.05.2026 1436 [YES IDISMISSED |- - -
ICONSTRUCTIO
[N COMPANY Vs|
M/S CH,
[VEDRAM
ICHARITABLE
[TRUST
ICS (COMM)/703/2022 20.07.2022 [HIMANSHU IALOK KUMAR IN/A 14.05.2026  [1394 [YES DECREED - - -
ISHARMA Vs|
IRAY OF
IABUNDANTIA
30 MS. VRINDA KUMARI, DISTRICTSOUTH-EAST 20 ICOMMERCIAL ICS (COMM).1089.2022 05.11.2022 [BHUSHAN  DEALMARKSHAKEEL 8750618722  [15.05.2026 1287 [YES IContested - - -
WUDGE(COMMERCIAL COURT) [PRIVATE LIMITED Vs MR.SARWAR (P)
IAYUSH SHARMA
ICOMMERCIAL ICS (COMM).3974.2024 23.12.2024 IANAND KUMAR Vs M.SM P8588826768 |23.05.2026 516 [YES IContested - - -
ISAGGU AGRITECH|Choudhary(P),
INDUSTRIES
ICOMMERCIAL ICS (COMM).3660.2024 06.09.2024 INDOSPIRIT BEVERAGESANAND 9899617989 |29.05.2026 630 [YES (Contested - - -
[PRIVATE LIMITED Vs M.SSHANKAR JAH|
JAIN DEPARTMENTAL{(P)
ISTORES
31 DR. RAKESH KUMAR, DISTRICTSOUTH-EAST 21 ICOMMERCIAL SUIT ICS (COMM)/943/2025 21.11.2025 [EXCEL PACK PRIVATERishabh 7042181838 [11.05.2026 171 - - - -
JUDGE(COMMERCIAL COURT) [ILIMITED Vs RAJA UDYOG|Kapur(P),
[PRIVATE LIMITED
IMISC. APPLICATION U/O IXMisc DJ/1124/2025 [16.10.2025 M/S BIHANIANKIT KUMAR|7870060007 [15.05.2026 211 - - - -
RULE 13 IMANUFACTURING IVATS(P),
ICOMPANY PVT LTD Vs
IGANESH CHANDRA|
IMATHUR
32 |MS. NEELAM SINGH ISOUTH-EAST 22 ICOMMERCIAL SUIT ICS (COMM)/102/2020 15-02-2020 IM/S MAXPOSURE MEDIANARESH 9811360477 |08-05-2026 2274 [YES IContested - -
IGROUP (INDIA)PVT LTD |GUPTA
Vs
[THE CHIEF SECRETARY
ICOMMERCIAL SUIT ICS (COMM)/183/2021 [20-03-2021 M/S DSTRISHRADHA 18178754286 [16-05-2026 1883 YES IContested - -
INFRANSTRUCTURE IAGRAWAL
Vs
[VRK INFRSTRUCTURE]
IPVT. LTD.




COURT

DISTRICT

COURT ROOM

CASE TYPE

[REVIEW PETITON

CASE NO.

ICS (COMM)/108/2022

DATE
REGISTRA'
N

19-01-2022

OFPETITIONER NAME VS
RESPONDENT NAME

IM/S ROCK AND STORM|
IDISTILERIES PVT LTD

Vs

IDTTDC LTD.

ADVOC

RANA
PRAVEEN
SIDDIQUE

ADVOCATE
MOBILE
NUMBER

9871455577

DATE
DECISION

19-05-2026

OFDAYS FOR DISPOSALWHETHER

1581

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

E  OFNUMBER ACT

XECUTIO OF DAYSSECTION

()23

DECREE  EXECUTI

ON OF

ICOMMERCIAL SUIT

ICS (COMM)/1130/2022

21-11-2022

JAQUAR AND COMPANY]
[PVT LTD

Vs

[UNIVERSAL MUST TAKE|
I[HOLIDAYS PRIVATE]|

[TARUN
IAGARWAL

18802378849

02-05-2026

1258

(Contested

ICOMMERCIAL SUIT

OMP (COMM.)/32/2025

01-04-2025

IAKANSHA BHARGAVA
Vs
IANKITA AGRAWAL

IKUSHAL
IKHATRI

18527862287

l07-05-2026

(Contested

ICOMMERCIAL SUIT

IOMP (COMM.)/50/2025

18-07-2025

IM/S DNA PROJECTS

Vs

M/S ZENITH]
[ELECTOTECH PVT. LTD.

ISHRUTI GUPTA|

9871650026

12-05-2026

208

(Contested

ICOMMERCIAL SUIT

ICS (COMM)/169/2025

[27-02-2025

[PUNJAB
IBANK
Vs
ISULAGNA DAS GUPTA

NATIONAL

JAYUSH KUMAR|

88602143

105-05-2026

432

(Contested

ICOMMERCIAL SUIT

IOMP (I) (COMM.)/29/2026

28-01-2026

ISTATE BANK OF INDIA

Vs

[IFL HOME FINANCE|
[LTD. AND ORS.

IAKHIL GUPTA

9811085046

05-05-2026

97

[YES

(Contested

33

MS. NEERA BHARIHOKE,
[DISTRICT JUDGE(COMMERCIAL|
ICOURT)

ISOUTH-EAST

23

ICOMMERCIAL CASE

ICS(COMM)/1091/2022

105.11.2022

IMAHER SINGH VS|
IPIYUSH SMART TRADERS
IAND DEVELOPERS PVT,|
[LTD. AND ORS.

IAMIT
ISRIVASTAVA

18920264352

01.04.2026

1244

ICONTESTED/DECR
[EED

ICOMMERCIAL CASE

ICS(COMM)/2502/2024

02.07.2024

IM/S VEE EXCEL DRUGS
IAND PHARMACEUTICALS|
IPVT. LTD. VS. NITYA
[VAISHNAVI SINGH AND|
ANR.

IPRASHANT
ISINGH

9811069602

01.04.2026

639

ICONTESTED/DECR
[EED

ICOMMERCIAL CASE

ICS(COMM)/245/2023

l14.03.2023

ISHRI AJAY BAJAJ,|
[PROPRIETOR OF S.K|
[PRINT PROCESS VS,
IAMISEE EDUCATIONAL
IAIDS LLP AND ORS.

ISURJEET
ISINGH
IMALHOTRA

9999953334

10.04.2026

1124

ICONTESTED/DISPO
ISED

ICOMMERCIAL CASE

ICS(COMM)/672/2025

19.08.2025

[RAMAN KUMAR GABA|
VS. ANJANAJYOTI|
ISYSTEMS PVT. LTD. AND
IANOTHER

IRAVINDER
IKUMAR ARORA|

9350288000

17.04.2026

242

ICONTESTED/DECR
[EED

ICOMMERCIAL CASE

ICS(COMM.)3851/2024

16.11.2024

IM/S SHIV ASSOCIATES|
VS. M/S INDO SPIRIT]
IAND ORS.

(VAIDANT
ICHADHA,ANIL
IGUPTA

9811042999

24.04.2026

525

ICONTESTED/DECR
[EED

ICOMMERCIAL CASE

ICS(COMM.)/3889/2024

[26.11.2024

MS WD 40|
IMANUFACTURING

ICOMPANY VS BAKSH]]|
IAEROSOLE PRIVATE]|
ILIMITED AND ORS.

ISUDARSHAN
IKUMAR
IBANSAL

9810132015

[24.04.2026

515

ICONTESTED/DECR
[EED

ICOMMERCIAL CASE

ICS(COMM.)/331/2020

25.11.2020

INATIONAL SEEDS|
ICORPORATION LTD. VS|
IM/S COST TO COST|
ICOMPUTERS AND LINGO
IMPEX

(YASHVARDHA
N

9650057524

127.04.2026

1980

ICONTESTED/DECR
IEED

U/S9

IOMP(I)(COMM.)/54/2026

[11.02.2026

IM/S SHRI JAGDISH JAN]|
IKALYAN EDUCATIONAL
[TRUST VS. THE DELHI|
[PUBLIC SCHOOLY
SOCIETY

IAKASH YADAV|
JAND
IAISHWARYA
JAIN

91-
7217761566

17.04.2026

66

ICONTESTED/DISPO
ISED

34

[SH. TARUN SAHRAWAT, DISTRICT}
HUDGE(COMMERCIAL COURT)

ISOUTH-EAST




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
46165 29 ICONTESTED

35 MS VEENA RANI, DISTRIC 139 IOMP (COMM.) 24/2026 16136 IADITYA BHUTANI VS{JAGRITI KEDIAl9560211574 &
WUDGE(COMMERCIAL COURT) [VIJAY BALA KAPUR & SHYAMAL [9899885638
IPAL (R)

IOMP (COMM.) I56/2025 5901 M/S V JULKA RUBBERS[PAWAN 19999989589 46170 269 No ICONTESTED IN.A. IN. A.
[Vs M/S INDRAPRASTHAKAWRANI (P) &&
IGAS LIMITED ISAURABH 18937006666
IKUMAR (R)

CS (COMM) 587/2023 l45086 IGRAPHISADS PVT. LTDJNITIN MITTAI]9891188839; |46168 1082 No ICONTESTED IN.A. N. A
[Vs. RAJENDER KUMAR((P); SARITA|9810410835
[TRIPATHI SHARMA  (D1f&
&2) ; MUKESH[8285926521
PUSHPAM (D3)
ICS (COMM) 625/2023 5113 IM/S. SHAKA ELECTRICALJV. K. BHASIN[9650230002 [46168 1055 No ICONTESTED IN.A. IN. A.
INDIA Vs. VARUN GUPTA|(P) & S{&

& CO. IGOEL (D) 9810100554

ICS (COMM) I517/2025 45839 M/S. WHOLESOMEJAGRITI  JAIN|85275066427 [46172 1333 No ICONTESTED IN.A. IN. A.
[PAPER PRODUCTS LLP(P) & SUSHIL&
Vs. M/S. NEW SHOPSHUKLA 9582483990
ICSTORE NETWORK PVT,
ILTD.

136 |SH. DEVENDER KUMAR, DISTRICTEAST 209 IRECOVERY 131/2024 [20-04-2024 ISANGI HEALTHCARE OPCANIL KUMARINIL 16-05-2026 756 [YES ICONTESTED INIL INIL
JUDGE (COMMERCIAL COURT) [PVT.LTD. VS. GUPTASAXENA VS|
MULTI SPECIALITYAARUSHI JAIN
[HOSPITAL

209 IRECOVERY 61/2025 [27-02-2025 [UNION BANK OF INDIAADITYA INIL 25-05-2026 1453 [YES ICONTESTED INIL INIL
[VS. MUKESH KUMAR [UPADAHAYA

S. RISHABH|
[YADAV

209 IRECOVERY 104/2025 1-04-2025 [BHUWAN CHANDRAMH.K. SHEKHAR[NIL 02-05-2026 1396 [YES ICONTESTED INIL INIL
[PANDEY VS. SHIVAVS. NIPUN|
IAAPHALTIC PRODUCTS [GUPTA

209 IRECOVERY 247/2025 [29-08-2025 BANK OF BARODA VSJUMESH JOSHINIL 21-05-2026 262 [YES ICONTESTED INIL INIL
INISHA JAISWAL IVS. NAVJOT]
[KWATRA
209 IRECOVERY 1366/2025 14-12-2015 M/S VISION[LALIT INIL 08-05-2026 13794 [YES ICONTESTED INIL INIL
INTERNATIONAL LTD. [NARAYAN
VS. M/S KMGSINGH VS|
INTERNATIONAL LTD. IANUPAM
IGUPTA
209 IRECOVERY 1367/2025 14-12-2015 M/S VISION[LALIT INIL 08-05-2026 3794 [YES ICONTESTED INIL INIL
[NTERNATIONAL LTD. [NARAYAN
VS. M/S KMGSINGH VS|
INTERNATIONAL LTD. [ANUPAM
IGUPTA
137 MS. RUBY ALKA GUPTA, DISTRICTEAST
JUDGE (COMMERCIAL COURT)
38 |SH. GORAKH NATH PANDEY,NORTH EAST 201, New Building KKD IOMP (COMM) /2025 [20-05-2025 IGOVT OF NCT OF DELHI- - 08-05-2026 - - ICONTESTED [No F
[DISTRICT JUDGE (COMMERCIAL)- s MS RAM KRISHAN| [Execution
o1 [YUDHISTER PRAKASH ffiled till date|
IC.S. (COMM) 133/2025 l07-03-2025 WISE TECH INTERIORSH o 12-05-2026 - - ICONTESTED No S
Vs BUILDCON| [Execution
ICONSTRUCTIONS ffiled till date|
IC.S. (COMM) 134/2025 7-03-2025 WISE TECH INTERIORSH o 12-05-2026 - - ICONTESTED [No -
Vs DHARAMPAL [Execution
CHIMANLAL THROUGH] filed till date

[[TS PARTNERS




COURT DISTRICT COURT ROOM CASE TYPE CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOC,
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
PRE- DISPOSAL XECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IC.S. (COMM) 1/2025 19-03-2025 [GUDDU GUPTA TRADING; 02-05-2026 ICONTESTED No
|AS MS LEELA COSMETICS| [Execution
Vs KALIA GUPTA AND| filed till date
IORS
+-do-- IC.S. (COMM) 65/2025 l07-05-2025 MR AMIT SONI- - 22-05-2026 - - ICONTESTED No 3
THROUGH IT AR MANOJ| [Execution
[KUMAR SONI Vs MR filed till date
[DANISH AND ORS
t--do-- IC.S. (COMM) 89/2025 l02-07-2025 MS JAY SHREE FOODSH o 12-05-2026 - - ICONTESTED No 3
IAND SPICES Vs SATYA| [Execution
ISHIV SAl FOODS PVT LTD ffiled till date|
t-do-- IC.S. (COMM) 114/2025 [28-08-2025 SARITA GARG Vs M/S- - 04-05-2026 - - ICONTESTED No -
RADHEY SHYAM AND| [Execution
ISONS filed till date
+-do-- IC.S. (COMM) 151/2025 11-12-2025 [HAJI WASIQ AHMED Vs o [13-05-2026 F F ICONTESTED [No F
IAWEZ [Execution
filed till date
t--do-- IC.S. (COMM) 152/2025 l11-12-2025 [HAJI WASIQ AHMED Vs- o 13-05-2026 o o ICONTESTED No 3
MOHD ZUBAIR [Execution
filed till date|
t--do-- [C.S. (COMM) 17/2026 12-01-2026 MR SHAKIR HUSSAIN Vs o 15-05-2026 - - ICONTESTED No -
MR NIRAJ JAYCHAND| [Execution
[REKHI ffiled till date|
t--do-- [C.S. (COMM) 13/2026 7-02-2026 [PUNJAB NATIONAL- o 11-05-2026 - - ICONTESTED No -
[BANK Vs PARVEZ ALAM [Execution
ffiled till date|
39 [SH. PRITAM SINGH, DISTRICTSHAHDARA 01, New Court Building,{CS(COMMERCIAL) OMP (1) (COMM)/2/2026 [27-04-2026 JAIN CO-OPERATIVEABHINAV 10953264242 [22-05-2026 25 FNO [DISMISSED INIL INIL
JUDGE (COMMERCIAL COURT) ISHD/KKD/Delhi BANK LTD Vs CENTRALSHARMA
[BANK OF INDIA
01, New Court Building,{CS(COMMERCIAL) ICS (COMM)/474/2024 10-09-2024 [Anu  Goyal Proprietor,PARNAV 10560870284 [29-05-2026 106 [YES [DECREED INIL INIL
[SHD/KKD/Delhi Sagar Industries VSKRISHAN AND|
Saurabh Gupta Proprietor,,ABHISHEK
Shri Kishan and Co
1301, New Court Building(CS(COMMERCIAL) MISC DJ/170/2026 12-02-2026 IANGEL ONE LTD Vs poojaRAHUL 10888657652 [29-05-2026 626 FNO [DISMISSED INIL INIL
|SHD/KKD/Delhi hera ISAXENA
4o MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 ICommercial ICS (COMM)/186/2025 [01-04-2025 iGood Luck Trading CO Vs{Gaurav Kumar (9999898860 |08-05-2026 402 [Yes [DECREED [Execution [Execution
JUDGE, (COMMERCIAL COURT) Juguna Hardware and sales not filed not filed
IROOM NO 208 [Commercial ICS (COMM)/91/2025 l07-02-2025 [Ayush Jain Vs EncanaChirag Arora 10716884477 [13-05-2026 1460 [Yes [DECREED [Execution [Execution
[nternational and others not filed mot filed
IROOM NO 208 [Commercial ICS (COMM)/547/2025 108-09-2025 [PUNJAB NATIONALfSayak 10818307300 [14-05-2026 248 [Yes [DECREED [Execution [Execution
IBANK Vs ANKIT[Bhanyopadhyay mot filed mot filed
ICHAUDHARY
[IROOM NO 208 ICommercial ICS (COMM)/535/2023 [21-10-2023 [EASY TRIP PLANNERSManish Chaubey (9810599376 [19-05-2026 941 [Yes [DECREED [Execution [Execution
ILTD Vs NAVAL mot filed mot filed
[EXPORTERS AND|
[MPORTERS PVT LTD




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[ROOM NO 208 [Commercial ICS (COMM)/632/2024 [13-12-2024 Bankey BehariNeelam Malik  [7303296156 [23-05-2026 526 [DECREED [Execution [Execution
[Fabrics Pvt Ltd Vi not filed  |not filed
ISOURABH AGGARWAL
[ROOM NO 208 ICommercial ICS (COMM)/724/2025 [23-12-2025 (Canara Bank Vs Naman[Eshu Chaudhary 9711275697 [30-05-2026 158 [Yes [DECREED [Execution [Execution
(Grover mot filed mot filed
41 SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL ) [CS(COMM) 325/2025 [17.05.2025 [GALAXY NON WOVEN[U K SINGHAL (9599043045 [02.05.2026 350 INO [DECREED [NA INA
JUDGE, COMMERCIAL COURT [SHD/KKD/Delhi Through its Partner My

|Ashwani Thukral Vs MOHD|
[FAEEM Proprietor Of M H]

[Fashion
03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 497/2025 13.08.2025 MUKESH KUMARMANOJ 10811958663 [18.05.2026 278 INO [DECREED INA INA
[SHD/KKD/Delhi MAHAJAN VS SANJAYLOOMBA
INIGAM
1303, New Court Building(CS (COMMERCIAL ) [CS(COMM) 435/2024 14.08.2024 M/S CAPITAL PLASTICK K SINGH 10810673660 [18.05.2026 642 INO [DECREED [NA INA
[SHD/KKD/Delhi [HOUSE VS HINDUSTAN|
INDUSTRIES
1303, New Court Building(CS (COMMERCIAL ) MISC DJ 935/2026 [16.12.2023 IPRAGATI MARBLES ANDSIDDHARTH (9958954408 [23.05.2026 1889 INO [DECREED INA INA
ISHD/KKD/Delhi IGRANITES PVT LTD VSMAHAJAN
RAMESH CHAND RAM|
IKUMAR
42 |SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 ICOMMERCIAL ICS (COMM)/537/2025 ISH. VINESH/03-09-2025 10.P. 10899695533 [23-05-2026 262 DAYS - [DECREED [Execution
(COMM-04) PAIN VS SH, IAGGARWAL not filed till
INEERAJ JAIN date
ICOMMERCIAL MP(COMM) 2/2024 IGNCT VSj07-02-2024 ISATENDER 10899428060 [29-05-2026 842 DAYS - IALLOWED -
IASHISH GUPTA| IKUMAR
43 SH. DEVENDER KUMAR JANGALA,NORTH-WEST o6 (Civil >S (COMM.)/450/2019 17-12-2019 [BANK OF BARODA Vs M/S| [21-05-2026 IContested
[DISTRICT JUDGE, COMMERCIAL| [HOLIDAY IN TOUR AND|
[COURT TRAVEL AND ANR
[CS (COMM.)/261/2020 l15-12-2020 ISATYA CONSTRUCTION| l20-05-2026 IContested

s ALOK GUPTA

ICS (COMM.)/259/2021 [27-03-2021 IALOK GUPTA Vs M/S| [20-05-2026 IContested
ISATYA CONSTRUCTIONS

44 SH.VINOD YADAV, DISTRICTINORTH-WEST 205 (Civil ICS (COMM.)/703/2021 14-12-2021 M/S HERO REALTY (P)[Sh. Arun IN.A 02-05-2026 1600 days [Yes IContested IN.A IN.A
JUDGE, (COMMERCIAL COURT) ILTD Vs M/S STERLING
[TUBE CO.

[CS (COMM.)/31/2022 7-01-2022 [VIKAS KUMAR VISHNOIfSh. Manish|N.A 13-05-2026 1587 days [Yes IContested IN.A IN.A
Vs SIDDH CHEMIPLASTSinghal
[PVT LTD

ICS (COMM.)/575/2023 l08-08-2023 MOTIPRABHA ISh. SudhinN.A 02-05-2026 998 days [Yes IContested IN.A IN.A
INFRATECH PVT LTD VsKumar Ojha
INDIAN TRENCHLESS|
[TOOLS SOLUTIONS




COURT DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOC,
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

E  OFNUMBER AC
XECUTIO OF DAYSSECTION

DECREE  EXECUTI
ON OF

ICS (COMM.)/4/2024 [04-01-2024 [Rachita Narang Vs AvniSh. Rohit Rawat 02-05-2026 849 days IContested
Bansal
ICS (COMM.)/323/2025 [05-05-2025 [Ruchit Bansal Vs RelianceSh. VivekanandN.A 12-05-2026 372 days [Yes IContested IN.A IN.A
(General Insurance Co. Ltd. Pha
OMP (COMM.)/4/2024 [23-01-2024 [Harish Mittal Sole[Sh. TusharNA 23-05-2026 841 days [Yes Contested IN.A IN.A
[Proprietor Of M/s AbhinaviMehta
[Advertisi Vs U Gro Capitall
[Limited
45 [SH. JAGDISH KUMAR, DISTRICTNORTH
JUDGE, COMMERCIAL COURT
46 SH. SHAILENDER MALIK,NORTH
[DISTRICT JUDGE(COMMERCIAL|
ICOURT)
l47  |SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST l6os [COMMERCIAL SUIT [CS(COMM)/82/2025 [19.02.2025 LIC HOUSING FINANCHMANIKAUL  J9717318398 [04.05.2026 439 INIL [DECREED INIL INIL INIL
((COMMERCIAL COURT-01 ILTD. v/S PRADEEP|
[VIDYADHARAN & ANR.
1603 ICOMMERCIAL SUIT ICS(COMM)/519/2024 [16.10.2024 M/S ZAIDI TRADERS V/SHARSH 10873863873 [14.05.2026 575 INIL [DECREED INIL INIL INIL
M/S JAI MATESHWARISHARMA
IALLOYS PVT. LTD
1603 ICOMMERCIAL SUIT ICS(COMM)/553/2025 [17.10.2025 M/S KRISHNAVI INDIAMAMTA 19717984103 [18.05.2026 213 INIL [DECREED INIL INIL INIL
V/S M/S ANKURIGAUTAM
[EXPORTS
603 ICOMMERCIAL SUIT [CS(COMM)/170/2025 [26.05.2026 YJINDAL POLYBUT ION%%NJEEV 19810498889 [26.05.2026 25 INIL IDECREED INIL INIL INIL
IPVT. LTD V/S ALLUR YAL
INTERIORS
613 ICommercial ICS (COMM)/255/2025 [21-05-2025 M/S RIVAAN[Sh Amit Rohilla [9289337227 [02-05-2026 346 IDECREED [Recovery
ISuit [ENTERPRISES Vs M/S§ of money
ISUKHMAN WELLNESS
613 [Commercial ICS (COMM)/70/2024 7-02-2024 [AXIOM TOURS  AND[Sh. Rajal Dua (9891914800 [05-05-2026 818 DISMISSED IORDER,3
Suit TRAVELS VS PAWAN| 7 CPC
[KUMAR
1613 ICommercial (Counter Claim/24/2024 109-07-2024 [PAWAN KUMAR VsiSh. Ashishl9717944394 |05-05-2026 665 IALLOWED  |... | [Recovery
Suit JAXIOM TOURS AND|Verma lof money
TRAVELS
13 [Commercial OMP (I)(COMM)/7/2025 [20-05-2025 [POOJA  SHARMA  VsSh Mahipal 10210488232 |07-05-2026 1352 [PETITION Sec
Suit [PRAVEEN KUMAR [DISMISSED [Arbitratio
n &
Conciliati
13 [Commercial ICS (COMM)/231/2024 [24-04-2024 Charanpaaduka IndustriesSh.PREM GARG [8860844670 [11-05-2026 747 DECREED  |...  |.. [Recovery
ISuit [Pvt Ltd Vs B S LAMBA of money
1613 ICommercial ICS (COMM)/336/2022 5-07-2022 [EAST INDIA TRANSPORT|Sh. Sahaj Karano810786585 [15-05-2026 1410 DECREED  |... [Recovery
ISuit IAGENCY Vs AEROSHIP{Singh of money
[LOGISTICS PVT LTD




COURT DISTRICT

COURT ROOM

1613

CASE TYPE

ICommercial
Suit

CASE NO.

ICS (COMM)/61/2024

DATE
REGISTRA'
N

27-01-2024

OFPETITIONER NAME VS
RESPONDENT NAME

Ms Indus Engineerin
Projects India  Priva
Limited Vs Ms Kwality|
IConveying Systems

ADVOC

Sohitj

ADVOCATE
MOBILE
NUMBER

10811760072

DATE
DECISION

21-05-2026

OFDAYS FOR DISPOSALWHETHER

845

PRE-
INSTITUTION
MEDIATION
TOOK PLACE
DECREED

NATURE
DISPOSAL
(CONTESTED
SETTLED)

E  OFNUMBER AC

XECUTIO OF DAYSSECTION

/N

()23

DECREE  EXECUTI

ON OF
[Recovery
of money

1613

ICommercial
ISuit

ICS (COMM)/440/2022

[15-09-2022

YP  YADAV Vs
[FRIENDS PUBLICATION|
[INDIA

M/SSH.

KAMAL
[YADAV

19599614314

28-05-2026

1351

DECREED

[Recovery
of mone;
&
[Permanen
t

48

SH. BALWANT RAI BANSAL,SOUTH WEST
[DISTRICT JDUGE, COMMERCIAL
ICOURT-02

ICOMMERCIAL SUIT

[CS(COMM) 283/2024

[28.05.2024

[PUNJAB NATIONAL
IBANK Vs RITIK]
[BHARDWAJ AND|
IOTHERS

IMR.  HARISH|
IKUMAR

9891783436

04.05.2026

706 DAYS

[NIL

INIL

INIL

[INIL

1614

ICOMMERCIAL SUIT

[CS(COMM) 271/2024

104.05.2026

SUNIL KUMAR MITTAL
[Vs AJAY KUMAR

IMR. RAMIT]

[SEHRAWAT

9212375979

04.05.2026

713 DAYS

INIL

INIL

INIL

INIL

1614

ICOMMERCIAL SUIT

[CS(COMM) 473/2024

24.09.2024

WINNER AWARDS AND|
[TROPHIES Vs BALAJI
[PLYWOOD

IMR. MR/
JANGID

10810828193

07.05.2026

290 DAYS

INIL

INIL

INIL

INIL

1614

ICOMMERCIAL SUIT

[CS(COMM) 5/2025

03.01.2025

MANISH GOYAL Vi
[RINKU KAUSHIK

MR. NAMAN|
[[SSRANI

107113330006

08.05.2026

490 DAYS

INIL

INIL

INIL

INIL

1614

ICOMMERCIAL SUIT

[CS(COMM) 416/2024

[24.08.2024

INDIAN BANK Vs GOYAL
IGENERAL STORE

IMR. ANKIT]
IDAGAR

9811399499

11.05.2026

625 DAYS

1614

ICOMMERCIAL SUIT

ICS(COMM) 367/2025

11.07.2025

IANIL KUMAR Vs NILESH]
[KUMAR SAXENA

IMR. JITENDER]
ISINGH

19212679967

16.05.2026

309 DAYS

1614

ICOMMERCIAL SUIT

ICS(COMM) 106/2025

01.03.2025

IPUNJAB NATIONAL
[BANK Vs HARISH

IMR.  SAURAV|
[BHASIN

10899331166

25.05.2026

l450 DAYS

49

SH. GAUTAM MANAN, DISTRICTSOUTH WEST
JUDGE, COMMERCIAL COURT-03

614

ICOMMERCIAL SUIT

[CS(COMM) 283/2024

[28.05.2024

IPUNJAB NATIONAL
IBANK Vs RITIK]
[BHARDWAJ AND|
IOTHERS

IMR.  HARISH|
IKUMAR

9891783436

04.05.2026

[706 DAYS

[NIL

[NIL

[INIL

[NIL

614

ICOMMERCIAL SUIT

[CS(COMM) 271/2024

4.05.2026

SUNIL KUMAR MITTAL
Vs AJAY KUMAR

IMR. RAMIT]

[SEHRAWAT

9212375979

04.05.2026

713 DAYS

[NIL

[NIL

[INIL

[NIL

1614

ICOMMERCIAL SUIT

[CS(COMM) 473/2024

24.09.2024

WINNER AWARDS AND|
[TROPHIES Vs BALAJ]|
[PLYWOOD

IMR. M.R|
WANGID

10810828193

07.05.2026

200 DAYS

INIL

INIL

INIL

INIL

14

ICOMMERCIAL SUIT

[CS(COMM) 5/2025

lo3.01.2025

MANISH GOYAL Vi
[RINKU KAUSHIK

IMR.  NAMAN|
[[SSRANI

97113330006

08.05.2026

l490 DAYS

[NIL

[NIL

INIL

[NIL

14

ICOMMERCIAL SUIT

[CS(COMM) 416/2024

[24.08.2024

INDIAN BANK Vs GOYAL
IGENERAL STORE

IMR. ANKIT]
IDAGAR

9811399499

11.05.2026

625 DAYS

1614

ICOMMERCIAL SUIT

ICS(COMM) 367/2025

[11.07.2025

IANIL KUMAR Vs NILESH]
IKUMAR SAXENA

IMR. JITENDER]

[SINGH

10212679967

16.05.2026

309 DAYS




COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOC

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

50

SH. AJAY GULATI-,

DISTRICT}

JUDGE, COMMERCIAL COURT-04

ISOUTH WEST

1614 [COMMERCIAL SUIT [CS(COMM) 106/2025 [01.03.2025 [PUNJAB NATIONALMR. SAURAV|9899331166 [25.05.2026 l450 DAYS
[BANK Vs HARISH IBHASIN

509 CS(COMM) 236/2025 [13.05.2025 [Punjab National Bank VSSAURAV 10899331166 [16.05.2026 1368 DAYS [Yes ICONTESTED
Madhu [BHASIN (DISMISSED)

509 ICS(COMM) 185/2025 108.04.2025 ISTATE BANK OF INDIA VsSUNIL 10999330725 [18.05.2026 l405 Days [Yes ICONTESTED
[PAWAN KUMAR PROP OFSEHRAWAT (DECREED)
MS PK KAPRI AND CO

509 [CS(COMM) 262/2023 [20.05.2023 ISTATE BANK OF INDIA VsR.K. SINHA 0811255673 [23.05.2026 1090 Days [Yes ICONTESTED
IARVIND KUMAR (DECREED)

1509 ICOUNTER CLAIM 03/2025 [22.01.2025 [Arvind Kumar Vs StatPRABHU NATH[8799732324 [23.05.2026 1486 Days [Yes ICONTESTED
Bank Of India ICHAUDHARY (DISMISSED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

DECREE  EXECUTI
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